NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 20.11.2018 (Tuesday)

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial).

For Admission (After Notice)

Court —II
10:30 AM

Counsel for

S. No. Case No. Name of the parties Counsel for
Appellants Respondents
1. Comp. App. SumanDhir&Ors. Dheeraj Kumar Garg JeeveshNagrath
(AT) No. 44 of Vs. Harshavardhan Topre Hitesh Sachar
2018 Gyan Ganga Educational VatsalaKak Anju Jain
Institute Pvt. Ltd. & Ors.
2. Comp. App. G.S.C Industries Pvt. Ltd Satwinder Singh Sanjib Kumar
(AT) No. 84 of &ADT. Mohanty
2018 Vs. :
ROC. NCT of Delhi &
Haryana
3. Comp. App. Cayenne Developments Pvt. Rohini Musa \
(AT) No. 134 Ltd. SantoshiJagirdar,
of 2018 Vs. Dy. ROC
ROC, Bangalore
4. Comp. App. Morepen Laboratories Ltd. SumeshDhawan Anil Panwar,
(AT) No. 136 of Vs. .1 AnooshaPanwar
2018 Regional Director (Northern -R& R2
' Region) and Anr. ‘
5. Comp. App. (AT) Lakshmirattan Cotton Mills Rahul Singh PremaPriyadarshi
No. 239 of 2018 Company Ltd. ni
Vs.
Union of India, Ministry of
Corporate Affairs &Anr.
6. Comp. App. (AT) S. Gopakumar Nair &Antr. J. Sagar SahilNarang
272 of 2018 Vs. RiddhiJad
' OBO Bettermann India Pvt.
Ltd. &Anr. .
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